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In this OA the applicant has challenged hii

reversion order which is at An'nexure A-I, according to

which; • the applicant, who was holding the post of

Typist on ad hoc basis was. reverted back to the post

of Khalasi as a regular incunibent has been appointed

to- a Pin-Pointed post against which the applicant was

a p p 01 fi t e d i

h Q r C*1 tS x ni s J- u j. u
tnciU iik;^ Wci'i;

xni caiw rsnaxa-ii and he appeared

a  selection test for the post of Typist and qualified

Wi iUEen aiiu -typing test and' therocifter he w-as- proniotsd

to the post of Typist but on ad hoc and trial basis

■ji.nue the aipplicarrt had exoe€>ued th-^ prescribed aQ ̂  O t''S

of proiTiotion from departmentc-1 candidates.



3. It is further pleaded that the applicant is

oontinuing on the said post for the last 1Q years so

he should have been at least given three opportunities,

to qualify the written and typing test and he should

be regularised. As such he has prayed for quashing of

the impugned order and has also prayed that he should

be allowed to continue in service with status-quo ante

w.e.f. 1.12.1997.
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4. The respondents are contesting the O.A.

They stated that though the applicant had appeared for

selection for the post of Jr. Typist fi~om Class-IV

category but he was not put in the panel of selected

candidates. Me was put to officiate as Ji". Typist

purely on ad hoc basis vide Office Order dated

28.7.38.

5. It "is further submitted that as soon as the

regular candidate became available he was appointed to

the post which was held by the applicant on ad hoc

basis and as such the applicant is liable, to be

reverted back to his substantive post. It is denied

that the applicant has ever qualified the selection

since his name was never kept iri the panel of selected

candidates.

We have heard the learned counsel for the

applicant. No. on© came to argue on behalf of the

respondents. However^ we have gone through the reply

tiled by the respondents, which Is on file.
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